z| TEM NO 102 COURT NO. 5 SECTION Xl I A

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQO(s). 8058 OF 2001

NI RVAL CHANDRA SI NHA Appel I ant (s)
VERSUS
UNION OF I NDI A & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

W TH C. A. NO. 8059/ 2001 (Wth office report)

Date: 26/03/2008 This Appeal was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE H. K. SENMA
HON BLE MR JUSTI CE MARKANDEY KATJU

For Appell ant(s) M. Siddharth Dave, Adv.
M. Arvind Varma, Adv.
Ms. Jantiben AO Adv.
Ms. Sumita Ray, Adv.

For Respondent (s) Dr. RG Padia, Sr. Adv.

Ms. Shalini Kumari, Adv.
Ms Anil Katiyar, Adv.

UPON hearing counsel the Court made the follow ng
ORDER
Argument s concl uded.

Judgnent reserved.

( Ravi P. Verma ) ( Anand Si ngh )
Court Master Court Master



